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Central Administrative Tribunal 

Principal Bench, New Delhi 

 

O.A. No. 592/2016 

with 

M.A. No. 562/2016 

 

This the 7th day of January, 2020 

 

Hon’ble Mrs. Justice Vijay Lakshmi, Member (J) 

Hon’ble Mr. Pradeep Kumar, Member (A) 
 
 

1. Shri Abhijit Kaware, Age-33 years 

S/o S.K. Kaware 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o H.N.-4, Engineering 

CPWD Kushak Road, New Delhi 

 

2. Shri Ramesh Kumar Saini, Age-28 years 

S/o Panna Lal Saini 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o E-57, C-2, Mahavir Enclave, New Delhi-45 

 

3. Shri Kishan Lal Meena, Age-31 years 

S/o Sambu Lal Meena 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o C-22A, C Block Hari Nagar, New Delhi 

 

4. Shri Shyam Babu Singh, Age-27 years 

S/o Nawal Singh 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o W.A.-28 Sakurpur, New Delhi 

 

5. Shri Chander Mohen Meena, Age-33 years 

S/o Prahlad Meena 
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Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o H.N.C-2/18 D.D-4, Hari Nagar, New Delhi 

 

6. Shri Shivender Singh, Age-28 years 

S/o Shiv Kumar Arya 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o 78 DDA Sector-9, Poket-I Dwarka,   

New Delhi-77 

 

7. Shri Pankaj Kumar Meena, Age-31 years 

S/o Shri Ram Meena 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o Flat No-226,IIIrd Floor, Sahid Bhagat Singh 

Apartment Dwarka, 

New Delhi 

 

8. Shri Lalit Kumar Pal, Age-29 years 

S/o Rakesh Chand 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o Q.N.-7, Inquary Office CPWD, New Delhi 

 

9. Shri Kamlesh Yadav, Age-29 years 

S/o N.P. Yadav, 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o H.N.376 Asha Pusp Vihar Ghaziabad 

 

10. Shri Sandeep Kumar Chawla, Age-30 years 

S/o Nawarmal 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o Staf Quarter no-1 Taigor Road Hospital,  

New Delhi-45 
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11. Shri Anshul Gupta, Age-26 years 

S/o A.s. Gupta 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o D-3/216 Rohini, New Delhi 

 

12. Shri Jitender Kuamr Saini, Age-31 years 

S/o Nawal Singh 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o Parvinder singh Nainital villa, Gurgaun 

 

13. Shri Ram Niwash, Age-30 years 

S/o Hanuman Lal Kumant 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o Q.N.-7 Inquary Office CPWD, New Delhi 

 

14. Shri Afjal Noor, Age-28 years 

S/o Hasan Noor, 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o Q.N.-1 Ist Floor Inquary Aram Bagh, CPWD, 

New Delhi 

 

15. Shri Ajay Vishraj, Age-30 years 

S/o Dhashyam Dass 

Junior Engineer 

‘B’ Division 

CPWD Kushak Road, New Delhi 

R/o Q.N.-1101A-1 Shyam Nagar Palam, 

New Delhi. 

... Applicants 

 

(By Advocate: Sh. H.K. Bajpai for Ms. Meenu Mainee)  
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VERSUS 

  

 UNION OF INDIA: Through 

 

1. Secretary 

Ministry of Urban Development 

Nirman Bhawan, New Delhi. 

 

2. Director General  

CPWD, 

Nirman Bhawan, New Delhi 

 

3. Additional Director General (Training) 

Kamla Nehru Nagar, 

Hapur Road, Ghaziabad. 

... Respondents 

 

 (By Advocate: Sh. Aamir Sheikh for Sh. Hanu Bhaskar)  

 
 

ORDER (Oral) 
 

Hon’ble Mrs. Justice Vijay Lakshmi, Member (J): 
 

Sh. H.K. Bajpai appeared as proxy to Ms. Meenu 

Mainee, learned counsel for the applicants. Sh. Aamir 

Sheikh appeared as proxy to Sh. Hanu Bhaskar, 

learned counsel for the respondents.  

2. Learned proxy counsel for the applicants pleads 

to withdraw the OA. Accordingly, OA along with pending 

MA is dismissed as withdrawn. No costs. 

 

(Pradeep Kumar)        (Justice Vijay Lakshmi) 
    Member (A)      Member (J) 
 
/akshaya/ 


